<R ¥, $.w.- 33004708 . " REGD. No.D. L-33004/08

N

A

5
&

ke Gazette of India

H1.ST. -2, U, ~31.-1403 2024253013
CG-D1-E~14032024-253013

FHRTETT
EXTRAORDINARY

HIT I—Qvs 3—IN-TUe (i) |
PART I—Section 3—Sub-section (ii)

WA & yariie
PUBLISHED BY AUTHORITY

€ 1255] % Foeell, g, W 13, 2024/ 23, 1945
No. 1255] NEW DELHI, WEDNESDAY, MARCH 13, 2024/PHALGUNA 23, 1945

o=t R st

_ AT
% fowett, 13 TS, 2024

FLA AB17(E7). et o< Wi seiRe siftfem, 2022 (2022 wT 13) B oy 48 T WEw
AR T TN 5 g A el v A, Reh ;T A =7 =T, SRERE, TaT e T
AR W SrTef-03, wfRrr, i, 1 el & T dhe R s, e, e 3 s S gw
W%m&mmﬁ%m%mw%mﬁwﬁ%ﬁmﬁ@
[T, §. MOES/43-Par/06/2023]
<1, T g, i St
MINISTRY OF EARTH SCIENCES ' :
NOTIFICATION
; New Delhi, the 13th March, 2024

S.0. 1317(E)~~In exercise of the powers conferred by section 48 of the Indian Antarctic Act, 2022 (13 of
2022) and ini consultation with the High Court of Delhi, Delhi and the High Court of Bombay, Porvorim, Goa, the
Central Government hereby designates the Court of the Additional Session Judge-03, South, Saket, New Delhi and the

Court of the District Judge-1, Panaji, Goa as the Designated Courts for the frial of offences punishable under the said Act,
‘ [F. No: MOES/43-Par/06/2023]
Dr. VIJAY KUMAR, Scientist-G
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From :

To:

HIGH COURT OF DELHI : NEW DELHI &
Sher Shah Road, New Delhx

/G-l/GaZ/DHC/2024 4(6
The Registrar General, {.'Hl 2{]/4

High Court of Delhi,
New Delhi-110003.

/'“‘f\

* -

:,\?/3‘*

\)/The Prmclpal District & Sessions Judge, M Courts, Delhi
2. The Principal District & Sessions Judge, New Delhi, Patiala House Courts, New

(9]

8.
9.

Delhi.

, The Principal District & Sessions Judge, South-West, Dwarka Courts Complex, New

Delhi.

. The Principal District & Sessions Judge, West, Tis Hazari Courts Complex, Delhi.
. The Principal District & Sessions Judge, East, Karkardooma Courts Complex, Delhi.
. The Principal District & Sessions J udge, South, Saket Courts Complex, New Delhi.

The Principal District & Sessions Judge, Shahdara, Karkardooma Courts Complex,

Delhi.

The Principal District & Sessions Judge, North-West, Rohini Courts Complex Delhx
The Principal District & Sessions Judge, North, Rohini Courts Complex, Delhi.

10.The Principal District & Sessions Judge-Cum-Special Judge (PC Act)(CBI), Rouse

Avenue Court Complex, New Delhi.

11.The Principal District & Sessions Judge, South-East, Sa.ket Courts Complex, New

Delhi.

12.The Principal District & Sessions Judge, North-East, Karkardooma Courts Complex,
- Delhi.

Sub:  Designation of Court of Sessions for the trial of offences under the Indian

Sir,

Antarctic Act, 2022,

1 em directed to forward herewith notification no. S.0. 1317(E) dated 13.03.2024

issued by Ministry of Earth Science, Government of India, regarding designation of Court of
AST-03 South, Saket as Court of Sessions for the trial of offences unde the Indian Antarctic
Act, 2022 for infarmation and necessary action,

3.
4.
S.

y J\/b ' B‘\g . Yours sincerely,

(Dilee}g Namran(l()} 0
Assistant Registrar (Gaz-.
ToD l/( ) [ W S) For Reglstrar General
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs) : DELHI

No. D?g L/L{?( &)&éa%Power/Gaz/zou Dated 7 53&_P _R__L? ?5

Sub:- Designation of Court of Sessions for the trial of offences under the Indian

Antazjctic Act, 2022,
Copy forwarded foxj information and necessary action to:-
All the Judicial Officers of DHJS & DJS (Central District) Tis Hazari Courts, Delhi.

- The AO(J)/Branch In-Charge,Filing Branch (Central), E-Sewa & Suvidha Kendra,

General Branch, Library (Central) Tis Hazari Courts, Delhi.

The Ofo CMM, Central District,Tis Hazari Courts, Delhi.

The-Secretary, Bar Association, Tis Hazari Courts, Delhi.

The PS/Reader/Ahlmad to Ld. Principal District & Sessions Judge (HQs).

__5¢ The Website Committee (Hindi/English) Tis Hazari Courts, Delhi.

7-

The R&I Branch (Central) for uploading on Layers.

(RAVINDER BEDI)
District Judge (Commercial Court) )
Officer In-Charge, Judicial Branch (Central)

For Principal District & Sessions Judge (HQs),

Delhi
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